
Wh CIT~ZENSHIP (AME&DMENT) ACT, i 97 f  
' 

No. 65 OF 1957 

An Act to amend the Citigenship Act, 1955. 

-BE it enacted by Parliament in the Eighth Year of the Republic 
of India as follows:- 

Short title. 1. This Act may be called the Citizenship (Amendment) Act, 
1957. 

2. In the First Schedule to the Citizenship Act, 1955, under the 57 of I M S e  

of First heading "A. The following Commonwealth countries: -", after 
Schedule. entry 8, the following entries shall be inserted, namely:- 

"9. Ghana. ! 

I 10. Fedelation of Malaya. 

11. Singapore.". t I - 


